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(31 A statement correcting the reply 
given on the 16th December, 
1977 to UlUtarred question No. 
4~41 by Sarva,hri P. K. Kodiyan 
and C. K. Cbandrappan regard-
ing Exci.e Duty on Sugar. 

[PlaCltlinlibrary,S .. No. LT-1473/77] 

ANNUAL REPORT &: ACCOUNT OP MARINE 
PRoDuan EXPORT DEVZLOPI(I!NT AUTHO-
RlTy-COCKlN POR 1976-77 CoTTON TEx-
TILE (EltPORT CONTROLl RI!SCJtIIION 
ORDBR, 1977 AND REVIEW &: ANNUAL 
REpORT OP ~ODUCT3 &: E~UIPMENT COR-

PORA-TION POR 1976-77 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE AND 
CIVIL SUPPLIES AND COOPERA-
TION (SHRI ARIF BEG): I beg to lay on 
the Table:-

(I) A copy of the Annual Report 
(Hindi and Engluh venio ... ) 
of the Marine Prod ucts Export 
Development Authority, 
Cochin, for the year 1976-77 
under sub-section (3) of !lCCtion 
lI2 of the Marine Products 
ExportDevelopment Authority 
Act, 197~-

[pl_d in library. S" No. LT-1474 
177] 

(~) A copy of the Certified Acc-
ounts (Hindi and Engli'h vcr-
Si005) of the Marin~ Products 
Export Development Authority 
Cochin, for the year 1976-77 
together with the Audit Report 
thereon under sub-section (4) 
of section 19 of the Marine 
Products Export Development 
Authority Act, 197~. 

[P~dilllibrary,SuNo. J.T-1475/77] 

(3) A copy of the Cotton Textiles 
(Export Control) Reoeeuion 
Order, 1977 (Hindi and Engluh 
venio ... ) published in Noti-
fication No. S.O. 1597 in 
Guette oflndiadated the ~oth 
August, Ifl77 under lub-oection 
(6) of section 3 ofthe Essential 
COmmodities Act, 1955. 

[PIIIe.tli.lilwary. So. No. L T-1476/77] 

(4) A copy each of the following 
papen (Hindi and English 
venio ... ) UDder lub-section ( 1 ) 
of section 6191\ of tbe Compa-
nies Act, 1956:-

(il Review by the Government 
on the Working of the Pro-

ducts and Equipment Cor-
poration of India Limited 
New Delb.i, for the year 1976-
77· 

(ii) Annual Report of the 
Projecu and Equipment ('.ar-
poration of India l.imited, 
New Delhi, for the year 19-
76-77 along with the Audited 
Accounts and the comments 
of the Comftroller and Audi-
tor Ge era thereon. 

THE MINISTER OF EDUCATION 
SOCIAL WELFARE AND CULTURE 
(DR. PRATAP CHANDRA CHUNDER): 
On behalf of Shrimati Renuka Dev; 
Barutaki, I beg to lay on tbe Table:-· 

(I) (i) A collY of the Annual Re-
port (Hindi and English vcr-
siOllS) of the Technical Tea-
chen' Training In.titute 
(Northern Rtgion), C.handi-
garh, for the year 1976-77. 

(ii) A copy of the Review (Hindi 
and Bngliah venio ... ) by the 
Government on the working 
of the Technical Teachen' 
Training In.titute (Northern 
Rtgionl, Chaudigarh, for 
the year 1976-77. 

[P'-tI inlib,ary. S" No. L T- 1478/77] 

~2) (i) A copy of the Annual Re-
port (Hindi and Engl h ver-
sions) of the NatioDai Book 
Trust, India, for the year 
1976-77· 

(ii) A copy of the Review (Hindi 
and English venions) by the 
Governmenton the working 
of the National Book Trust, 
India, for the year 1976-77. 

[PIa<.din lib,"? S .. No.l T-14 79/77] 

(3) (i) A copy of the Annual Re-
port (Hindi and Engl h 
venions) of the National 
I nstitute Dr Foundry and 
Forge Technology, Ranchi, 
for the year 1976-77. 

(ii) A copy of the Review (Hindi 
and English versions) by the 
Government on the working 
of the National Institute 
of Foundry and Forge "te-
chnology, Fanhi, for the 
year 1976-77. 

{P/a<fdiAlibr/ll1. s .. ND.lT-14Bo/77] 
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(4) (i) A copy of the Annual Re-
port (Hindi and Engliah 
vrnion..) ol the School of 
P1anninK and Architecture, 
New Delhi, fOl' the year 1976-
77· 

(ii) A COt'y of the Review (Hindi 
and English venioos) by the 
Government on the working 
of the Sd>ooI of P1anniDg 
and Architecture New Dclhi, 
fortheyc:ar '976-77. (PIMH 
iIoliMat;7.Sa Np. L T-.tSI7i7J 

lOj) (i) A copy of the Annual Re-
port (Hindi and EacJiah ver-
sions) of the National Inlti-
tute for Training in Indus-
trial Engin~ring, Bombay 
for the year '9'76-77. 

(ii) AcoryoftheRcview(Hindi 
and English venious) by the 
Government on the working 
of the National lnatitute fOl' 
Training in Induolrial F..ngi-
n~ring Bombay, for the 
year '976-77. (Plaud ill 
1i6rat;7.SuNo. i T-I4B~/77) 

(6) A COPY of the Audited Ac-
counlll (Hindi and English ver-
sions) Or the Nationallllltitute 
for Training in Industrial 
Engineo:ring Bombay, for the 
yar '976-77. (PlDudili 
liMat;7.SaNo.LT-·tS'J/77] 

(7) (i) A copy of the Annual 
Report (Hindi and Englilh 
venioas) of the Tedmical 
Teac:ben' 1: raining Institute 
(Western Region). Bhopal, 
for the year '976-77. 

(ii) A copy of the Review (Hindi 
and Engliah versions j by the 
Government on the working 
aC the Technical Tearhen' 
Training Institute (Western 
Region), Bhopal, for the year 
1976-77- [P","d i. liltrttry. 
Su N ... L t: 1484/77] 

NonntlATIOMl UNDER MOTOR VEHICLD 
ACT. 1959 AJfI) STATEIOUIT u. RaMO ... 

lOR Da,.AY IN LAYlIO PAPBIIS. 

THE MINISTER OF STATE IN 
CHARGE OF THE MINISTRY OF 
SHIPPING AND TRANSPORT (SHRI 
CHAND RAM): I beg to lay on the 
TabIc:-

(I) A copv each of the fono..ing 
Notiftcationa (Hindi and Eng-
JiIh ftftioaI) under IUb-Icction 

(3) of section '33 of the Motor 
Vchides Act, 1939:-

(i) The Delhi Motor Vehides 
(Fourth Amendment) Rules 
1977. publithed in Notifica· 
tion No. SECE. 3(58)/76-Tpt/ 
.0854 in Delhi Gazette 
dated the lit September, 
'977 toaetha with an ex-
planatory memorandum. 

(ii) The Delbi Motor Vehicles 
(Fourth Amendment) Rules, 
'977 published in Notifica-
tionNo. SECE. 3(~l/76-Tptl 
•• 7119 'in Delh, Gazette 
dated the lIut September, 
'977 together with an expla-
natory memorandum. 

(iii) Notification No. SECE. 
3 (g8)176-Tpt/16195-16206 
publithed in Delhi Gazette 
dated the .6th Dccanber, 
1977 containing corrigen-
dum to Notification Nn. 
SECE. 3(g8)176-Tpt/" 729 
dated the 2ut September, 
In77 together with an CJ:-
planatory mrmorandum. 

(\I) A statement (Hindi and Eng-
lish venions) showing reUODi 
for delay in laying the Nod-
fieatio"," mentioned at (\I) Ci) 
and Iii) above. (Pillud in 
librllT]. &o/{o. LT-1485/77] 

DBuu SIJ<Jt GIIIlDWARA MANAOallDiT 
Co .. MITTEE (REGrn·RAnoM OP ELI!cmRl) 

tA .. nT. RULD, 197i 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
DHANIK LAL MANDAL): I_beg to lay 
on the Table a copy of the DcJhi Sikh 
Gurdwara M_.e ent Committ~(Rep. 
tration of E1ecton) (Amendment) BlIles, 
'977 (Hindi and English veniono) pub-
lished in Notification No. F. 16(8)177 in 
Delhi Gazette dated the 19th Dccc ber 
1977 under IUb-ICction (4) of SCctiOIl ~9 
aC the Delhi Sikh Gurd_ra· Art, 1971. 
[Plaudi~ libr,,~. 5., Nfl. LT-Itf!6/771 

RaVlEW AND ANIWAI. RI!POIIT OF HlN-
D\JITAN ANTIBlarICi LTD., PIIIPRI POR 

1976-77 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS AND FERTILIZERS 
(SBRI JA1~ESHW AR MISHRA) : 
I bel: to lay on the Table a copy each of 
the following papcn (Hindi and Enlliah 


